
(.t.H.L. Sch. t-7)

From:
Nikesh Kumar Sinha,
Regi strar (Adrn i n i stratio n),,
High Court of Jharkhand.
Ranchi.

To

Sub.

A : Office - 065 t-Z4gt44g
Fa.xNo.-065t-Z4gt ll6

Fi le No. xxII(6)N l Ail /2023-z4r Apptr.
Letter No. Apptt.
Dated:

The Director,
West Bengal Judicial Acadeffiy,
Kolkata.

Ref.:-

Sir/Madam

with reference to the Email on the subject noted above, I am directed to say that the court has
been pleased to nominate Ms. Sonam Vishnoi, Civil Judge (Sr. Div.)-cum-J.M., Giridih to aftend
Human Trafficking workshop-2 [sE-tgl in collaboration with Federal Judicial center (FJC),
washington and central and Eastern European Law Initiative Institute (CEELI), prague scheduled to be
held on 3d & 4ft February 2024 atwest Bengar Judiciar Academy, Korkata.

This is for your kind information and needful.
yours faithfully,

Sd/- Nikesh Kumar Sinha

Memo.ro. 18 ( roppu. Dated*::n*i*ffigU
copy forwarded to the Director. National Judicial Academy, Bhopal / the principal District &

sessions Judge' ciridih / the c'P'c(<ourts Projecg High court of Jharkhand, Ranchi for getting
uploaded the letter on this court's website / officer concerned for information and needful alongwith
permission to aftend the aforesaid programme.
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